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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 20/2022/EZz

In The Matter of:
Suprova Prasad
... Applicant
Versus
Ministry of Environment, Forest &
Climate Change & Ors.

.. Respondents

COMPLIANCE REPORT IN THE FORM OF AFFIDAVIT ON BEHALF OF
THE RESPONDENT NUMBER 06,

KOLKATA MUNICIPAL
CORPORATION.

I, Utpal Dey, S/o. Murari Mohan Dey, aged about 52 years, by faith-

Hindu, by occupation- Service, residing at 14B, Nandi Para Lane, P.S.-

Jagacha, Howrah - 711104, do hereby solemnly affirm and declare as
follows:-

1. That, I am the Executive Engineer (Civil), Sewerage & Drainage

Department (North), Kolkata Municipal Corporation, having office at 5, S.
N. Banerjee Road, Kolkata - 700013 and I am well acquainted with the

facts and circumstances of the case and as such I am competent to swear

sign and affirm this affidavit.

2. That in pursuance to the solemn Order dated 12.07.2022, it may be

=, submitted that total 05(five) meetings have been held in the head office of
OK P ‘ t\Plt: Kolkata Municipal Corporation dated 10.05.2022, 30.05.2022,
A

l

Wo 14 . . :
\ e a(\// That in the meecting dated 10.05.2022, it had been, inter alia,
N\ L #alscusscd in detail among the Committce Members that the entire stretch

was under consideration is being owned by Shyama Prasad Mukherjee Port,



~£€d/

Kolkata and for taking any action in this aspect would requirc permission
of the Port Authorities. The Kolkata Municipal Corporation as a part of their
citizen charter cleans the same during festive scason and the DG (P&S),
KMC and DG (S&D), KMC be co-opted urgently for effective implementation
of the solemn dircction of the Hon’ble Tribunal. The action taken by the
S&D Dcpartment, Parks & Squarc Department and SWM (Solid Waste

Management) Department of the Kolkata Municipal Corporation have also
been discussed in detail in the said meeting.

Photocopy of the minutes of the meeting dated 10.05.2022 is annexed
herewith and marked with the letter ‘R-1".

4. That in the meeting dated 30.05.2022, it had been, inter alia,
discussed in detail among the Committece Members the following decisions
were taken:-

(1) The DG (S & D) Department of the KMC, placed status report of
15 outfalls/gates on the river Hooghly and specified the dates
before which corrective action will be taken.

(ii)  With respect to cleaning of solid waste from ghats, D.G (P&sS)
stated the works were undertaken to remove matcrials during
immersion immediately after the activities were over.

(iii) The CME (SWM), categorically stated that manpower and bins
were placed around the ghats to collect solid wastes
throughout the year.

(iv)  The CME (SWM), further stated that since it was not possible to

remove solid wastes from the inaccessible areas around the
ghats i.c from the embankments and slopes as the slopping
ghats get exposed in low tide and become part of river in high
tide for which the port authority is the sole custodian.
The Special Commissioner of UD&MA Department,
Government of West Bengal reminded about the activitics
rcquired for public awarcness which the CME (SWM), shall
undertake.

In this meeting the Port Authority, Railways, defence and

Irrigation & Waterways department shall have to be requested

to attend the next meeting,

565



(64 566

(vii) That with respect to the encroachment the Port authoritics
have to be requested to take necessary action as the ghats and
arcas along with the stretch of River Hooghly are within the
Jurisdiction of port authoritics, Kolkata and Eastern Railways
(Circular Railways).

(vii) It was also decided that the High Powered Committee shall

meet on 1st and 16t of every month.

Photocopy of the minutes of the meeting dated 30.05.2022 alongwith
modification of the same is annexed herewith and marked with the

letter ‘R-2’.

S. That in the meeting dated 16.06.2022, it had been, inter alia,
discussed in detail among the Committee Members the following decisions

were taken:-

(i) The DG (S & D) Department of the KMC, placed status report of
15 outfalls/gates on the river Hooghly and specified the action
taken and the dates before which corrective action will be taken

(ii) With respect to cleaning of solid waste from ghats D.G (P&S)
the works were undertaken to remove materials during
immersion immediately after the activities were over.

(iiij The CME (SWM), categorically stated that manpower and bins
were placed around the ghats to collect solid wastes
throughout the year, Further the CME (SWM) KMC suggested
to request the Port Authorities to make arrangement of trash
cleaners to trap the solid wastes floating on river Hooghly
surfaces.

(ivy The CME (SWM), stated that since it was not possible to

remove solid wastes from the inaccessible areas around the

ghats i.e from the embankments and slopes as the slopping
ghats get exposed in low tide and become part of river in high
tide for which the port authority is the sole custodian. From
the Gazette of India notification G.S.R 627(E) dated
24.06.2016, wherein it is stated that the limits of erstwhile

Kolkata Port Trust include to the cast and west of the river
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Hooghly that part of river Hooghly and the shores thercof as
are within 45.7 meters of high water mark at spring tides.

(v) IEC activitics in and around the ghats had alrcady commenced.

(vi)  For better coordination of different statutory
bodics/departments a letter to that cffect would be issued after
the meeting.

(vii) D.G (E & H), D.G. (WS), D.G. (T.N. Project) and Shri P. P. Saha
Additional CMLO, KMC shall have to be co-opted as Members
in the High Level Committce in connection with the instant
Original Application.

(viii)  Status Report  of Tolly’s Nullah Project- That detailed
discussion had also taken place with respect to preparation of
fresh DPR as per current condition leading to population
projection, change in type of pipe to DWC for 400/500 dia,
inclusion of zero desilting and lining, enhancement of
trenchless technology, inclusion of fully automated systems at
PSs and penstock gates and desilting and lining of Tolly’s
Nullah.

(ix) That with respect to the encroachment the Port authorities
have to be requested to take neeessary action as the ghats and
arcas along with the stretch of River Hooghly are within the

Jurisdiction of port authorities, Kolkata and Eastern Railways

(Circular Railways).

Photocopy of the minutes of the mecting dated 16.06.2022 is

anncxed herewith and marked with the letter R-3".

6. That in the meceting dated 30.06.2022, it had been, inter alia,
discussed in detail among the Committee Members the following decisions

wcre taken:-

/;-—-7\\ (i) That the condition and current status of the outfalls on river
= SN\

¥ \ Hooghly from Doighat to Ratan Babu ghat and the corrective
A 06 k} action taken against cach of the outfall/gate was placed in the

mecting by the DG (S&D) and DG (T.N. Projccts).
// (i) The CME (SWM), stated that since it was not possible to

O1. % remove solid wastes from the inaccessible areas around the
NS i~
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6

ghats i.c from the cmbankments and slopes as the slopping
ghats get exposed in low tide and become part of river in high
tide for which the port authority is the sole custodian. From
the Gazette of India notification G.S.R 627(E) dated
24.06.2016, wherein it is stated that the limits of erstwhile
Kolkata Port Trust include to the east and west of the river
Hooghly that part of river Hooghly and the shores thercof as
are within 45.7 meters of high water mark at spring tides. The
officers of SMPK, agreed to collect the floating solid waste from
the river surface subscquently deposited on the embankment
and decposit the wastes at the storage points that will be
identified by KMC along the 6 ghats initially after obtaining
approval from the port authority. It was also, inter alia, decided
that SMPK will collect and deposit the wastes from the river at
the storage point on regular basis and then from the storage
points KMC will make necessary arrangements for

transportation and disposal of the wastes.

It was opined by the KMC officials that in future SMPK will
have to arrangc land for storage, processing and treatment of
wasles by themseclves.

That the comprehensive report on IEC activities conducted by
the SWM department of the KMC in and around the ghat region
was placed during the meeting.

The Chairman of High Level Committee reviewed the works
taken up at the Tolly Nullah and directed to incorporate the
detailed report in connection with the preparation of DPR on

‘Pollution Abatement of Tolly’s Nullah’ in the meeting.

Photocopy of the minutes of the meceting dated 30.06.2022 is

annexed herewith and marked with the letter ‘R-4°.

That in the meeting dated 18.07.2022, it had bcen, inter alia,

ussed in detail among the Committee Members the following decisions

taken:-

568



&

(1) That the Municipal Sceretary, KMC and Member- Convenor of
the High Level Committee stated that the major works
pertaining to the outfalls/gates on river Hooghly have bcen
completed by Scwcerage and Drainage department of KMC
except the work of Dilargung gate which will take some more
time to complete.

(1) It was further stated and discussed that the officials of KMC
and SMPK had inspected 6 ghats of Hooghly on 14.07.2022.
During joint inspection 6 storage points necar the ghats were
identified where SMPK will deposit the floating solid waste
accumulated at sloped bank of the river Hooghly.

(i)  Director General (Tolly Nullah Project) stated that the desilting
and dredging work of Tolly Nullah are under progress funded
by the State government and the main project of ‘Pollution
Abatement of Tolly Nullah’ is in the DPR preparation stage.

(iv)  The Municipal Sccretary of KMC and Member Convenor of High
Level Committec communicated the directions of UD & MA
department to submit the action taken report fortnightly, it was
decided in the meceting that the SMPK will submit their ATR
directly to Project Dircctor WBSPMG and Special Commissioner
to the government of West Bengal, UD & MA department,
Nagarayan, Salt lake City, with a copy to Municipal
Commissioner, KMC. The KMC will also sent its ATR, to UD &
MA department fortnightly.

Photocopy of the minutes of the meeting dated 18.07.2022 and the

photographs of identified storage points beside ghats of river Hooghly

is annexed herewith and marked with the letter ‘R-5’.

8. That the KMC has conducted special awareness drive on selected 19

ghats and photographs to the said arc collectively annexed herewith and
marked with the letter ‘R-6’.

/—51?9\\ That the Municipal Commissioner, KMC vide letter dated 18.08.2022
N

3\d\;g:l\formcd the Principal Secretary, Urban development & Municipal
o A

2 % o Affdirs \Q;icpartmcnt, government of West Bengal the report in connection
S. Vo et b .. . . .
with the instant original application along with the minutes of the 5

&
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meetings held at KMC along with the ATR’s in respect of repairing of the
gates at the outfalls on river Hooghly and the cleaning and maintcnance of
the ghats as were submitted after resolving the issuc with the SPMPT,
Kolkata.

Photocopy of the above referred letter dated 18.08.2022 is anncxcd
herewith and marked with the letter ‘R-7".

10. That in pursuance of solemn order dated 12.05.2022 and

12.07.2022, templates of different ghats have alrecady been sent to WBPCB
and UD&MA Department,

25.07.2022 respectively.

Govt. of West Bengal on 11.07.2022 and

Photocopy of the above referred templates are annexed herewith and
marked with the letter ‘R-8’.

11.  That it is therefore respectfully prayed that Hon’ble Tribunal may

pass such order/orders as it deems fit and proper in the interest of justice.

Identified by me

Lol pcz
il tlaodels i

“xecutive Engineer (C)
. 5&D Deptt./North
For The K.M.C o

Solemnly Affirmed

v R
SANTOSH KUMAR DATTA &
NOTARY Declared before me
90/ A h;;r' Ghosh Street on identificat on of Advocate
Kolkata - 700 006 4 =

Regn. No -24 ot 1996

S ;\ DATTA
NOTARY p P
g . 0~

27A06 0y A7



é‘é‘q‘ 571

VERIFICATION I

Verified at Kolkata by the deponent above named on this the /l:] day
of August, 2022 and say that thc contents of this affidavit made in
paragraph nos. 1 is truc to my knowlcdge and those made in paragraphs

no. 2 to 5, arc truc to my information derived from records and rest are

my respectful submission before this Hon’ble Tribunal.

Identified by me U{/% ch D%/
4 %é L £ /'#I/L‘lﬂéﬂ;#‘ Deponent

Advocate Executive Bug:::

For The K.M.C S&D Dﬁ(c.[ﬂorm

2 7 AUG 2012




—

c‘li) A 1o R R

Jpore

THE KOLKATA MUNICIPAL CORPORATION

The Minutes of the Meeting held on 10th May, 2022 at 1:00 PM by the High Level
Committee constituted by the Principal Secretary Department of UD&MA in compliance
with the Order of Hon'ble NGT passed in 0.A.&o. 20 of 2022, Eastern Zone Bench,

The matter was ¢iscussed 10 geta o armoerg e members of the committee anc after
NTCAEDATC BisCLssior it hgs m:‘n given Lo wneersteno thal the ertre stretch uncer the
consiceretion of the Hon'ble NG is owned by the Syama Prasac Mukher,ee Port, Kolkata.
Any action taxen by any agencies in the city reguires the permission of the Port Authority at
every wnctare Itas further been observed that in oroer to mitigate the VC!IOUTISS\UCS
elates to tne aree it requires active perrmisson of the Port Authority. KMC cleans it from
ume e tme as a part of therr ciizen charier cur ng the festive season as pointec out in the

report

"he committee is of the opinion that Shri Debasish Kar, DG (P&S), KMC & Shri Santanu
Kurar Ghosh, DG (S&D), KMC be co-optec urgently for effective implementatior of the
ronble NGT orcer The foilowing reports of S&D Department, P&S Department & SWM

Jepartment are reprocuced below

Report of S&D Department

Thatwitr regare to the licuid waste management cnder jurisciction of KMC area the report

> sewage generation repertis es follows
Total sewage generation = 1400 VLD

Sewage treatec naturaily in fisheries of @ ost Kolkata wetland (EKW) = 910 MLD

2 Sewage treated in existing five numbers of S7# - 179 MiLD

Name of STP Capacity (MLD)
Bangur S1¥P 52
Garcen Reach S1P 57
Baghajatin ST 15, Chicrination chamber is being
constructed
Scutn Swpuroan (Keoraoukar) ST# )
10 .

Hatiser S'P

S1P under Construction = 108 MLD (uncder KENP)
S1Pigr whien tender invited = 26.06 MLD

)

(crcer Toly Nuilah oroject)

Proposcc STP uncer KEHP = 70 MLD {Tranche 3 51P of approx 70 MLD is under
consideration for Ward No. 108, 109 and Ware No 110)

572
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A considerabie portian of the sewage is treated in seplic tanks in aocec areds (€., ared of

Borough ~ XI, XiI, X111, XIV and XVI

Report of Parks &.Squaze_D__e,pa_rtm.e_n_t_gn_d SWM Department of KMC

The works that are uncertaken by the P&S Deparmor} anc SWM department of the Kolkata

Municipa! Coroeration at different ghats along river Gangs within the Jurisdiction of Kolkata

Municipal Corporation are as follows =

o Differert ghats along river Ganga within the jurisciction of KMC are being cleaned by

KMC covery year during the immersion days of all major pujas, .e, Biswakarma PujT’”

DuLTRa Py, Lakshmi Puja, Kali Puje, Chha: P, .agachatri Pujs and Saraswat! puje

owc_ as part of the citizen charter to keep the river clean

e Ad,oining rcads to the ghats along the rver Ganga are being cleaned by KMC by

sweeping, collecting anc oisposing the sclic wasies which are generatec by

sweeping and collected in the bins placed at different ghats

e Hoardings, banners, leaflets were distriputec t© generate public awareness at the

gnats on freguent occasions. Also special programs were held around the ghats

invoiving school cnildren, local Counciliors and senior citizens on special days such as

5 Junc, Worl¢ tnvironment cay, 2™ QOctober, 23 Jenuary and during festive

periods

e As the sloping banks peing the part of the river get exposed in low ude anc become

<he part of the river in high tice fer which Port Trust authority of the city 1.e S. P.

Mukherjee Port Trust, is the sole custocian anc thus does not fall under the

jurisdiction of the KMC.
UDMA Dept Is requested to take up with the Port authority for necessary action to

comply with HNG! orders

The meeting cnas with a vote of tnanks to all from the chav

V

Municipal Commissioner

& Chairman of the High Level Committee
MaseupH (‘nmm-ss.:xo-q
1) Kothadd Murm"tpdz(,«pormn
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The Kolkata Municipal Corporation

D/!um(:ipal Commissioner’s Office

CMO Buildings

5, S.N. Banerjee Road

= Kolkata — 700 013

No. Com/NSO/L7 .

Date:- 31/05/2022

Minutes of the High Powered Committee meeting held in the Chamber of
Municipal Commissioner on 30.05.2022 at 3:30 p.m., regarding the matter of

Hon’ble NGT in connection with O.A.N0.20/2022/EZ, Suprova Prasad vs.
Ministry of E,F&CC & Ors.
MMWD& No .- 62

Member Present:

DWW N

. ~ o W

9

Municipal Commissioner & Principal Secretary to the Govt. of West Bengal as
Chairman of the Committee

Smt. Nandini Ghosh, IAS, Special Commuissioner, UD&MA Deptt., Go.W.B.

Municipal Secretary and Member Convener

DG (Civil)

DG (P&S)

CME (SWM)

DG (S&D)

DG (Ltg)

Dy Ct (C)/SWM

10 Dy. Ct (C)/S&D
11 EE (C)/SWM
12 [ L. (C)/Brainage/North

The Mecting was chaired by the Municipal Commissioner

At the outsct, tne matter of Hon'ble NGT regarding OA-20/2022/EZ was discussed. After
detailed discussion the following decisions were taken:

1

D.G (S&D) placed the following status report of the 15 nos of outfalls/ gates on the

River Hooghly and specified the dates before which corrective action will be taken.

Page 1 of 4
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(FROM

Outfall

Doighat

Tollys Nullah

Hoogh'y
Bridge

» Chanpal Ghat

Millenium

Park

Jacksor Ghat

Jagannath
Ghat

Nimtala Gha:

Sovabazar
Ghat

Bagbacar
Ghat

Circular Canal

ERVATION OF Hon. N.G.T. ON THE OUTFALLS ON RIVER HOOGHLY

DOIGHAT TO RATAN BABU GHAT) HELD ON.

{

Condition

There is an outfall of approx 250 mm dia

(Backwashing water after treatment by

water supply department)

Dirty water coming from Tollys Nullah to

River Hooghly

Little leakage found near tlooghly bridge .

(2 nos approx 600 dia )

No leakage found

Little lcakage found from the penstock

gate

No leakage found

Major leakage found from the penstock !

gate

No leakage found

No leakage found

Little leakage found from the penstock

gate

Dirty water coming from Circular Canal

to River Hooghly (One flap snutter was

25.04.2022

Remarks

Under purview of Water

Supply department. of

K.M.C.

Under the purview of

Tolly’s Nullah Project

Negligible flow. The gate

will be repaired by

10.06.2022

No issue is there.

Work of repairing of

penstock gate is going on

& will be completed by

10.06.2022

No issue is there.

Penstock gate has been

repaired. No issue is there.

No issue is there

No issue is there.

Work of repairing of

penstock gate is going on

& will be completed by

18.06.2022.

Circular Canal is under

jurisdiction of Irrigation

Page 2 0of4
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opened) Department, Govt. of w.as.
12. Dilarjung Leakage from penstock gate was found The gate will be
Gate thoroughly repaired
{ during desilting of

Dilarjung road box drain.
- AA&FS for the work is
pending from UD&MA
Dept. Govt. of W.B.

13, Jain Medical Non-gated outfall observed New penstock gate will be
College installed. Work has been
taken up & will be

completed by 18.06.2022

14. Sarbamangala There is existing flap shutter gate which 4 Repairing work is going on

Ghat is blocked by brickwork but little leakage & will be completed by
found beside the gate structure. 10.06.2022.
15 Ratanbabu  There is an outfall of approx 1800 mm ' Work is going on for
Ghat dia which was blocked by brickwork, but  stopping leakage & will be
leakage was found completed by 15.06.2022.

2 Regarding cleaning of solid waste from the ghats D.G. (P&S) stated that works were
ungertaken to remove materials during immersion times immediately after the
festivities are over. CME (SWM) categorically stated the manpower and bins are
placed in and around the ghat regions to collect Solid Wastes throughout the year.

3. CME (SWM) further stated that it is not possible to remove the solid wastes from the
inaccessible areas around the ghats ic from the embankments and the slopes on
the side of the river, as the sloping banks being the part of the river get exposed in
low tide and become the part of the river in high tide for which SMP port authority is
the sole custodian and thus does not fall under the jurisdiction of the KMC.
Therefore, it was decided that SMP (Syama Prasad Mookerjee Port) authority, may
be requested to make necessary arrangements to address this issue as KMC has no  *
required infrastructure.

4. Special Commissioner, UD&MA Department, GoOWB reminded that IEC activities shall
have to be taken up for public awareness at the ghat regions. CME (SWM) shal! take
necessary action in this regard

%

SMP authority, Railway authority, Defence authority and Irrigation & Waterways
Dept , GoWB shall have to be requestec to attend the next meeting to address some
issues

6. D.G.(E&H]), D.G. (WS), D.G (T.N. Project) and Shri P. P. Saha, Addl. CMLO shall have

to be co-opted as members in the High Powered Committee. Special Commissioner,

Page 3 of 4
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UD&MA Deptt was requested to include DG (P&S), DG (S&D), D.G.(E&H), D.G. (WS),
D.G (TN Project) and Shri P. P. Saha, Addl. CMLO in the High Powered Committee
constituted by the Principal Secretary, UD&MA Deptt., Go.W.B. in connection with
Hon’ble NGT matter OA No. 20/2022/EZ

Regarding the issue of encroachment, SMP auth/orxt‘ies shall have to be requested to
take nccessary action as the Ghats and areas along the stretch of River Hooghly are
under the jurisdiction of SMP, Kolkata and Eastern Railways (Circular Railway).

In accordance with the Hon' blc NGT order dated 12.05.2022 in connection with OA-

20/2022/E7, para no. 17 of page 9, necessary action to submit the affidavit has to be

taken by the Law Department, KMC, for on time submission before the Hon’ble™ °

Tribunal

High Powered Committee shall meet on 1% and 16" of every month (if public holiday

then the following working day). The next meeting is scheduled on 16" June, 2022 at
10:30 A.M.

The meeting ended with vote of thanks to and from the Chair.

//\/
Mumcu&Commlssnoner &
Chairman of the High Powered Committee

Distribution

1.

2
3
4

w

10.
14

12

13.
14.

15

16.

Smt. Nandini Ghosh, IAS, Special Commissioner, UD&MA Deptt.,, Go.W.B.
Municipal Sccretary

ld. CMLO

DG (Crvil)

DG (P&S)

CME (SWW)

DG (S&D)

DG (Ltg)

DG(E&H)

DG (TPDD & T.N. Project)
DG (WS)

Shri P.P. Saha, Addl. CMLO
Dy. C.E (C)/SWM

Dy. C.E. (C)/S&D

F.E. (C)/SWM

E.E (C)/l)ralnagc/North

Y

4,\ <\
Municipal Commissioner &

Chairman of the High powered Committee

Page 4 of 4
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The Kolkata Municipal Corporation

~ Municipal Commissioner’s Office
CMO Buildings5, S.N. Banerjee Road

Kolkata - 700 013

No. Com/NSO/18

/ Date:- 01/06/2022

Modification of the minutes of the meeting held in the Chamber of Municipal
Commissioner on 30.05.2022 at 3:30 p.m., regarding the matter of Hon'ble NGT in
connection with 0.A.N0.20/2022/EZ, Suprova Prasad vs. Ministry of E,F&CC & Ors.

The Point No. 1 under column “Condition” of the table regarding the “Synopsis of -
observation of Hon’ble N.G.T. on the outfalls on the River Hooghly (From Doighat to Ratan
Babu Ghat) held on 25.04.2022" in the Minutes of the Meeting of the High Powered
Committee vide Memo No. Com/NSO/17 dated 31.05.2022 is hereby modified as follows:
sl. Outfall ~ Condition T Remarks
|
1 Doighat  One 450 mm diameter Hooghly river raw  No issue is there. |
water pressure release pipeline is there, ‘ I
which discharges the raw water of river | 1
Hooghly itself to maintain pressure of‘ \
raw water intake pumping station
situated beside bank of river Hooghly |
From the raw water intake pumping
station unfiltered water is supplied to |
the city of Kolkata. \;
Other points of the Minutes of the Meeting will remain unchanged.
o8\*
Municipal Commissioner &
Chairman of the High Powered Committee
Distribution
1 Smt. Nandini Ghosh, IAS, Special 8 DG (Ltg.)
Commissioner, UD&MA Deptt., 9. DG(E&H) '
Go.W.B 10. DG (TPDD & T.N. Project)
2. Municipal Secretary 11. DG (WS)
3. Ld CMLO 12 ShriP.P. Saha, Addl. CMLO
4. DG (Civil) 13. Dy. CE (C)/SWM
5 0G(P&S) 14. Dy. CE. (C)/S&D
6. CME (SWM) 15. E.E. (C)/SWM
7. DG (S&D) 16. E.E. (C)/Drainage/North
e . w
_ ek

Municipal Commissioner &
Chairman of the High Powered Committee
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The Kolkata Municipal Corporation
Municipal Commissioner’s Office
CMO Buildings

y 5,5.N. Banerjee Road
Kolkata - 700 013

No. Com/NSO/Z @
Date:-2 1/06/2022

-
: d . . . :
Minutes of the 3'° Meeting of the High Level Committee held in the
Conference Hall-1 of KMC on 16.06.2022 at 10:30 a.m., regarding the matter
of Hon’ble NGT in connection with 0.A.N0.20/2022/EZ, Suprova Prasad vs.
Ministry of E,F&CC & Ors.
Members Present:
1 NMunicipel Commissioner 8. Sri Utpal Mistri, Dy. C.E. (C)/SWM-
2 Municipal Secretary anc Member 1
Convener 9 Sri M Mondal, Dy C.E. (C)/HQ 1,
DG (P&S) CME (Civil) Deptt.
DG(WS) 10. Sri Debasish Haldar, E.E. (C)/SWM
5 CMt (SWM) 11 Sri Utpal Dey, E.E. (C)/S&D/North
6. DG (TPDD) 12.Sri Suman Roy, Dy. CMLC
7. DG (Ltg)
The Meeting was chaired by the Municipal Commissioner
At the cutset, the matter of Hon'ble NGT regaraging OA 20/2022/€Z was discussed. After
cetailea ciscussion the following decisions were taken
1. Ine following status report of the 15 nos of outfalls/ gates on river Hooghly and the
corrective action taken against each of the outfall/ gate was placed in the meeting as
mentionec below
S_YNOPS!AS”QE_Q_B_SERVATION OF Hon. N.G.T. ON THE OUTFALLS ON RIVER HOOGHLY
(FROM DOIGHAT TO RATAN BABU GHAT) HELD ON 25.04.2022
Sl Outfall i Condition " Remarks and current .
No. status
v Doighat ' Onc 450 mm diameter Hoognly ver raw wsater , No issuc is there

aressure release pipe nc s there, which
discharges raw wate’ of river rioognly itseif to
mairtain pressure of raw water nlake pumping
station situated besice bark of river tooghly
from tre raw watcr irtake oump ng station
Unfiltered water s supolicd to the ¢ty of Kolkata

Page1of 4
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* Sarpamangala Ghat

5 Ratan oabu Ghat

To'ly’s Nulah

Hooghly Bridge

Cranopal Ghat

NMenem Park

Jacxson Ghat

Japannatn Gnat

Nmtala Grat

Sovabazar Ghat

3apuaszar Cnat

CrcuarCara

Dilar ung Gate

Jan Meaical College

Dirty water coming from Tolly's Nullan to River

Hooghly
Little Ieakage found ne
approx 900 din)

ar Hooghly bridge (2 nos

No cakape found

Littierleakape found from the penstock Rate

No lcakage found

Major Icakage found from the penstock gate

No 'cakage found

No lcakage found

Little leakage founc f-om the oenstock gate

Dirty water coming from C.rcutar Canal to River

oognly (Ore flap snutter was opened)

Loakage from oenstock gate was found

Non gatca outfa'l ovszrved

CIhere s existng fap snutter gate which is blocked
oy brickwork out litt'e [cakage founc pesice the

gate structure

Ihere is 2n outfall of 1oorox 1800 mm dia which
was blockes by brickwork, dut lcakage was found

I Repairing work of

consideration.

i Repairing work has been
. completed

6%

\\
|
Detailed status given 10 J \\
\
_Para no.9 . \
Negligible flow. | \_\»

Morcover, this 1s under
purview of Fort William
authority

" No lcakage found during

inspection

During repairing work, 1t
was found that penstock |
gate nas to be replaced
thorougn'y Accordingly,
work has been going 0N v
and it will be completed

| within 25.06 2022

No leakage ‘ound during
nspection

" penstock gate has been
repaired.

No lcakage found during
insoection

" No lcakage found during

inspection

penstock gate is going on
and it wil' be comoleted

by 18.06 2022

Circular Canal is unoer
jurisdiction of Irngation !
Department, Govt. of

W

"he gate will be
thoroughly repaired
during desilting of

' Dilarjung road box drain
| of size 10°X10" in phases.

It involves around Rs
3.00 crore. Proposal for
fund provision has i
already been sent to |
UD&MA Dept.,, GowB {
which is under active

instal'ation work of new
penstock gate is going on
and 1t will be completed

by 18.06.2022

Repairing work has been
completed

Page 20of 4
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from the ghats, D.G. (P&S) stated that works are
reion times immediately after the

~

Regarding cleaning of solid waste
undertaken to remove materials during imme
festivitics are over. CML (SWM) slated that in orde

and around the ghats, regular cleaning, sweeping and colle
urlsdl(,(l(m of KMC are done as @ routine

quest SMP, Kolkata, to make an
on River Hooghly

r Lo maintain the cleanliness in
ction of dry and wet

waste along nver Hooghly within the |

measure. Further CME (SWM) suggested to re

arrangement of trash cleaners 40 trap the sohd wastes floating

surfaces
CMLE (SWM) turther stated that it is not possible to remove the solid wastes from the

naccessible areas around the ghats i.e from the embankments and the slopes on

he sice of the river, as the sloping banks being the part of the river get exposed in

ow tice and become the part of the river in hign tide for which SMP port authority is

the sole custodian and thus does not fall under the jurisaiction of the KMC. From
Garotte of India Notification G.S.R 627(L) dated 24/06/2016 para 3 it is learnt that
“The imits of the Port include to the cast and west of the River Hooghly- that part of

the River Hooghly and the shores thereof as are within 45.7 mtrs of high water mark
" Therefore, it was decided that SMP (Syama Prasad Mookerjee Port)

at spring tides.
arrangements to address this issue

authority, may be requested to make necessary

Y
as KMC has no jurisdiction and the required infrastructure

IEC activities in and around the ghats have started.
¢ High Level Committee that for better coordination among

|t was cecided by th
n the River

cies for improvement of condition of different ghats o
tment, GoWB, would be requested to

rn Railway, Irrigation and Waterways
orities in the said High Level

different agen
Hooghly, Special Commissioner, UDMA Depar
include SMP, Kolkata (erstwhile KoPT), taste
Department GoWB, Kolkata Police and Defence Auth
Committee so that various cleanliness issues in and around the ghat regions could be
discussed effectively in the subsequent meetings. A letter to this effect will be issued
soon after the meeting.

D.G.(L&H), D.G. (WS), D G. (T.N. Project] and Shri P. P Saha, Addl. CMLO of KMC
shall have to be co-opted as members in the High Level Committee. Request was
made tc incluce DG (P&S), DG (S&D), D.G.(E&H), D.G. (WS), D.G. (T.N. Project) and
Shri P. P. Saha, Addl. CMLO in the High Level Committee constituted by the Principal

Secretary, UD&MA Deptt,, Go.W.B. in connection with Hon’ble NGT matter OA No.

20/2022/EZ.

Regarding the issue of encroachment, SMP authority and Railway authority shall
have 1o be requested to take necessary action as the Ghats and areas along the
stretch of River Hooghly are under the jurisdiction of SMP, Kolkata and Eastern
Railways (Circular Railway). In the case of encroachment also the argument of SMP’s
jurisciction as defined under the “limits of the port” was put forward.

In accordance with the Hon’ble NGT order dated 12.05.2022 in connection with OA-
20/2022/t2Z, para no. 17 of page 9, necessary action to submit the affidavit has to be

taken up by the Law Department, KMC, for on time submission before the Hon'ble
Iribunal

Page 3 of 4
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9. The following status report of Tolly’s Null

to the Chairman of the High Level Committee

Distrib
1.

2
3
a
5
6
7

8

After several rounds of giscuss!
NMCG and SPMG and after subsequ

£80

ah Project was apprised by DG(T.N. Project)

on with the delegates from the World Bank,
ent site inspection of lead-consultant engaged

by NMCG, the necessary measures are being taken for preparation of fresh DPR as

per current condition leading to Population projection, change in type of pipe to
DWC for 400/500 dia,,inclu.sion of zero desilting and lining, enhancement of

trenchless technology, inclusion of fully automated systems at PSs and penstock gets

wherever applicable and obtaining the clearance for the lands for STP at Bansdroni

and Kudghat Bus Terminus.

existing networks are expected to be complete
water quality measurements by the reg

Further, fow measur
d py 4" Week of June, 2022. Present
istered agencies of WBPCB at salient points

ements at salient points of the
el

of Tolly’s Nullah are expected to be completed by 2" week of July, 2022. Soil

investigation at different vulnerable zenes by Jadavpur University is expected to be

completed by 3 Week of July, 2022.

The draft for fresh DPR is expected to be

submitted to WBSPMG/ NMCG by 4" Week of August, 2022.
Desilting and dredging of Tolly’s Nullah including cleaning rubbish, garbage

and bushes on both banks from Chetl
(Phase - 1) for a stretch of 4.7 km out of Ste

the pollution by maintaining
Phase — | is 25% till date.

a Bridge to confluence point of River Ganga
te funding has been taken up to minimize

the natural flow. The physical progress of work under

Similar desilting anc dredging of Tolly’s Nullah under Phase — Il from Kudghat

Metro Station to Chetla Bridge for a stret
taken up and is currently under
Repairing and beautific

tendering process and is expected

ch of 5.37 km out of State funding will be
technical bid evaluation stage.

ation of ghats along Tolly’s Nullah is also under
10 be completed by February, 2023.

The next meeting of the High Level Committee will be held on 30" June, 2022 at
11:30 A.M in the Chamber of Municipal Commissioner, KMC.

Tne meeting ended with vote of tnanks tc and from the Chair

ution:

Ssmt. Nandini Ghosh, IAS, Special Commissioner, UD&MA Deptt., Go.W.

Municipal Secretary
Ld CVLO

DG (Civil)

DG (P&S)

CME (SWM)

DG (S&D)

DG (Ltg.)

B
10

11
12

13

Municipal Commissioner &

Chairman of the High Level Committee
Municwal Commesstoner

DG(E&H)

DG (TPDD & T.N.

Project)

DG (WS)

Shri P.P. Sana, Addl
cCMLO

Dy CE (C)/SWM

14. Dy. C.E. (C)/S&D

15 E.E. (C)/SWM

16. E.E.
(C)/Drainage/North
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The Kolkata Municipal Corporation
Office of the Municipal Commissioner
Central Municipal Office puildings
5, S.N. Banerjee Road

Kolkata — 700 013
- No. Com/NSO/ 26

Date:- 06/07/2022

Minutes of the 4™ Meeting of the High Level Committee held in the '
Conference Hall-1 of KMC on 30.06.2022 at 11:30 a.m., regarding the matter
of Hon’ble NGT in connection with 0.A.N0.20/2022/EZ, Suprova Prasad vs.
Ministry of E,F,&CC & Ors.

Members Present:
Attendance Sheet is enclosed separately.

The Meeting was chaired by the Municipal Commissioner, KMC and Chairman of the High

Level Committee.

1. The following status report on the outfalls/ gates on river Hooghly and the
corrective action taken against each of the outfall/ gate was placed in the meeting by
DG(S&D) and DG(T.N. Project) as mentioned below:

Status report of the outfalls on river Hooghly (from Daighat to Rantan Babu Ghat)
identified by the NGT on the inspection held on 25.04.2022

sl. Outfall I Condition | Remarksand current |
No. i status |

Doighat . One 450 mm diameter Hooghly river raw water | No |5§uc is ihere
| I

pressure release oipe hine s there, which
i discharges raw water of river Hooghly itself to
|
|
[
\
|

maintain pressure of raw water intake pumping
station situated beside bank of river Hooghly. |
| From the raw water intake pumping station
) unfiltered water is supplicd to the city of Kolkata. B
Tolly’s Nullah | Dirty water coming frorm Tolly’s Nuilah 1o River Report on preparation of
DPR of ‘Pollution
Abatement of Tolly’s
Nullah’ 1s enclosed
herewith as Annexure -
A.

~

Hooghly

|
This is under the purwcv;l 1
of Fort William authority I

3 ‘>Hoo.ghly Brldéé AAAAA Little Vlcakagc found ncar Hooghly bridge (2 nos
| approx 900 dia )

Chandpal Ghat v .NorlcalA(-z'\éc found No lcakage 'fqund durnqg

|

|
| 4
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Millenium Park

-

<

Jackson Ghat

7 Jagannath Gnat

g N mtala Ghat

Sovabazar Ghat

w ! Bagbazar Ghat

11 Circular Canal

?

' Dilarjung Gate

13| Jain Medical College

1. “ Sarbamangala Ghat
15 1 Ratan Babu Ghat

!
; Little leakage found from the penstock gate

| No leakage found Vs

Major leakage found frm the penstock gate

No leaxage found

'{ No leakage found

Little leakage found from the penstock gate

| Dirty water coming from Circular Canal to River
Hooghly (One flap shutter was opened)

”Lcakégc from pcnstock;;;i.é was found

|
| Non-gated outfall observed

| There is existing flap shutter gate which is blocked
by brickwork but little lcakage found beside the
\ gate structure
There is an outfall of approx 1800 mm dia which
| was blocked by brickwork, but leakage was found.

[
i

at

inspection

| penstock gate has been
| repaired.

No leakage found during
inspection

penstock gate nhas been
repaired

| No leakage found during

inspecton

No lcakage found during
inspection

Penstock gate has been
repaired ) o
Circular Canal is under

| junisdiction of Irrigation
‘ Department, Govt. of

1 3.00 crore

ws.
The gate will be
thoroughly repaired
during desilting of
Dilarjung road box drain
of sizc 10'’X10’ in phases
It involves around Rs.
Proposal for
func provision has
alrcady been sent to
UD&MA Dept., GoWB
which is under active
consideration.
Penstock gate has been
installed.
Repairing work has been
completed.

Repairing work has been
completed.

2. Sri Santanu Mitra, Dy. Chief Engineer-I, SMPK, Sri P.P. Datta, Manager (Env.), SMPK

and Sri A Chakraborty, Chief Law Officer, SMPK attended the meeting and assured
assistance to KMC as per the direction of Hon’ble NG T vide order dated 12/05/2022.
CME(SWM) KMC categorically stated that it 1s not possible to remove solid waste

from the inaccessible areas around the ghats 1.e. from the embankments and the

slopes on the side of the river as KMC has no jurisdiction and required infrastructure.

The officers-of SMPK have denied that KMC has no junisdiction regarding collection

of solid wastes from the river surface. However CME(SWM) in connection with the

issue of jurisdiction quoted from Gazette of India Notification G S.R 627(F) dated
24/06/2016 para 3 that “The limits of the Port include to the east and west of the

River Hooghly that part of the River Hooghly and the shores thereof as are within

45.7 mirs of high water mark at spring tides” as was mentioned in the earlier

Minutes of the 3 Meeting of the High Level Committee The officers of SMPK have

Page2of 3
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agreed to collect the floating solid waste from the river surface subsequently 585
deposited on the embankment and deposit the wastes at the storage points that will

be identified by KMC along the 6 (six) ghats initially after obtaining approval from
?ort Authority. It was decided that SMPK will collect and deposit the wastes from the
river at the storage point on regular basis. From the storage points, KMC will make
necessary arrangements for transportation and disposal of the wastes. Sri D. Halder,
Executive Engineer (Civil/SWM) has been identjied as Nodal Officer to liaise with Sri
P.P. Datta, Manager (Env.), SMPK in this regard. KMC officials observed that
additional expenditure incurred by KMC for transportation and disposal of such
wastes deposited by SMPK at the designated storage points will be placed before
SMPK for reimbursement. However, SMPK officials disagreed on reimbursement
issue and stated that in respect of expenses to be incurred by KMC and SMPK, the.. .
same will be borne respectively as the solid waste in guestion is originated from
different public activity and not from the operation of SMP, Kolkata.

KMC officials opined that in future SMPK will have to arrange land for storage,
processing and treatment of wastes by themselves within their jurisdiction.

3. The comprehensive report on |EC activities conducted by the SWM Department of
KMC in and around the ghat regions was placed during the meeting.

4. The Chairman of High Level Committee reviewed the works taken up at the Tolly’s
Nullah and directed to incorporate the detailed report in connection with the
preparation of DPR on ‘Pollution abatement of Tolly’s Nullah’ in this minutes. The
detailed report is enclosed herewith as ‘Annexure-A’.

5. The next meeting of the High Level Committee will be held on 15™ July, 2022 at

11:30 A.M in the Conference Hall-1, KMC.

The meeting ended with vote of thanks to and from the Chair.
Pe
/
Municipal Commissioner &

Chairman of tr;;”tl?llgdr})% "é%",’{l's"gl&?ﬁ

Distrlibutsi:t: Nandini Ghosh, 1AS, Special *he Koliata Municipel Corpord
Commissioner, UD&MA Deptt.,
Go.W.B.

2. Municipal Secretary and Member

tion

11. DG (WS)
12 Shri P.P. Saha, Addl. CMLO

Convenor
13. Dy. C.E. (C)/SWM

3. Ld.CMLO

4. DG (Civil) 14. Dy. C.E. (C)/S&D .
5. DG (P&S) 15. E.E. (C)/SWM

6. CME (SWM) 16. E.E.(C)/Drainage/north

7. DG (S&D) 17. Sri S. Mitra (Dy. CE— 1, SMPK)

8. DG (Ltg.) 18 SriP.P. Datta (Manager, Env., SMPK)

9. DG(E&H) 19. Sri A. Chakrabarti, Chief Law Officer,

10. DG (TPOD & T-N. Project) SMPK

page 3 of 3
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Fil ERt i
THE KOLKATA MUNICIPAL CORPORATION
CMO Buildings, 5, S.N. Banerjee Road
Kolkata — 700 01€

No.: Com/NSO/6 3

Dale:ﬂuar] , 2022

Minutes of the 5 meeting of the High Level Committee held in Conference Hall - | of KMC on 18.07.2022

at 11:30 regarding the matter of Hon’ble National Green Tribunal i.c.w. O.A. No. 20/2022/€2, Suprova ___

Prasad VS Ministry of EF&CC & Ors.

Members Present:

Atiencance Sheet is enclosed scparately

The meeting was cra red by Municipal Commissicner

1.

w

4

%

- KMCand Chairman of the High Level Committee.
Municipal Secretary, KMC & Member-Convener of the ~ gn Ltevel Commitiee stated that the major
WOrks pertaining to the outfalls/ gates on River Hooghly have been completed by Sewerage and
Drainage Dept. of KMC except the work at Diarg
compicte

ung Gate which will take some more time to

furtner it was statec that the offic als of <MC ano SMPK hao inspected & (Six) nos. of ghats of River
of Hooghly on 14.07 2022, namely, (1) Sarbamangala Gnat (Cossipore Ghat) {2) Mayer Ghat (3)
Sutanut Grat (4) Sovabazar Ghat (5) Ahiritola Gnat & (6)
nes Sl()f%lﬁ(‘ points ncar the ﬁhBlS were ‘dentif

Nimtala Ghat During joint inspection 6 {six)
ied wnere SMPK will deposit the floating solic waste

atcumulatec at slopecd vank of the River Hooghly. The copy of the Joint Inspection Report is

CNCosecs nerewith this minutes

Director General (Tolly Nullah Project) stated that the cesilting and dredging works of Tolly Nullah
arc under crogress funded by the State Government and the main project of “Pollution Abatement
of Tolly Nullah” is in the DPR preparation stage

Municipal Secrctary of KMC & Membeor Convener of High Level Committee communicated the
direction of UD&MA Dept. 2o submit the Action Taken Report (ATR) fortnightly. It was decided that
SMPK will submit their AIR directly to Project Director, WBSPMG and Special Commissioner to the
Govt. West Bengal, UD&MA Deptt., Nogarayan, DF 8, Scctor I, Salt .ake, Kol-64, with a copy to
Municipal Commissioner, KMC KMC wi | also serd its AIR to UD&MA Deptt fortnightly

It was cecded that the High Level Comm tien
appropriate authority.

shall not meet untul ‘urther direction from the

There being no other issue the meceting ended w Lh tranks to and from the chair

e
- %‘\‘\‘(‘\1'\'/
Munigi‘pﬁajgommissione&

Chairman, High Level Committee

Encl: Copy of Report on Joint Inspection of ghats

Page 1 of 2
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Copy to /

Project Dircctor, WBSPMG and Special Commissioner to the Govt. Of West Bengal, Urban
Development & Municipal Affairs Department, Nagarayan, Saltlake, Kol-64

Municipal Secretary and Member Convenor, KMC
td. CMLO

2G (Ciwl)

DG (P&S)

CME (SWMm)

DC (S&D)

0G (Ltg.)

DG(E&H)

DG (TPDD & T N. Project)

S DG (WS)

10 Shr P P. Saha, Add!. CMLO

11 Dy. CE (C)/SWMm

12 Dy. C.E. (C)/S&D

13. £.E (C)/SWM

14. £ £.{C)/Drainage/north

15 Sri'S Mitra (Dy. Ck -1, SMPK)

16 SriP.2. Datta (Manager, Env.,, SMPK)
17 Sri A, Chakrabarti, Chief Law Officer, SMPK

oW N =N

© ~ o v

m

el

/4(
Municipal Commissioner &
Chairman, High Level Committee
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OSSP o
Municipal Commissioner

CM}E»@WM)

Dy. C.E. M-l)

Qze

CIPAL COMMISSIONER S UFFIGE

MUNI o

File Sle NOauesedoateitassanstedinsss

Dase of Receipl... LELMULLO2 2.
Original Application No. 20/2022/E7,

Suprova Prasad (Applicants)
Vs

*

v ?‘ “Fp g E
/” < ,-4‘_.»-‘ g /, ” ."f\
>/” Recgived N N

‘./ e
y “_ / Contonts not YVerifiad

jf '~ 1 \‘
{) ( ¢ JUL 2022 >
:' " !

“‘\ ;\ DC 224b

\ _,l‘

/ :
W Vi
} 7

Ministry of Environment, Forests and Climate Change & Ors (Respondents)

In pursuance to the order of Chairman of the High |

Level Committee & Municipal Commissioner dated

30.06.2022 & upon discussion with officials of SMPK, officials of KMC & SMPK Jjointly inspected the
6 (six) nos Ghats of river Hooghly on 14.07.2022 and identified 6 (six) nos storage points.

In this regards, enclosing the minutes of the Joint inspection dated 14.07.2022 duly signed by all concerned

officials.

Submitted please.

WM.} 4

M.

o

M.-1
. C.E. (C)/S- W.
Kolkata Municipal Corporation

\A‘\
C \.\“\'V“ )
The Kokatz i,.l,x’.'w‘.!:ff*\ Corporatioy
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Original Application No. 20/2022/EZ

Suprova Prasad (Applicants)
Vs
Ministry of Environment, Forests and Climate Change & Ors (Respondents)

Ref: 4™ meeting of the High Level Committee dated 30.06.2022[constituted by the Principal Secretary,
Department of UD & M, GoWB vide order No 19/15011(15)/4/2022 dated 08.042022]

In pursuance to the order of High Level Committee dated 30.06.2022 & upon discussion with officials of

KoPT, a joint inspection will be held on 14.07.2022.

Members Present during the time of Joint Inspection: '
Lo Alnl, gy svio/en s (name & Designation) - (Sign) 2 2,22 (Mobile)

2. Ch .. . . (name & Designation) %~ (Sign) ' (Mobile)

(9%

+ DL BACIGH tinyg pa e (name & Designation) b —  (Sign) /v 1y L C g0 (Mobile)
EE(O) /N wm '

4. D ipak D Ml (name & Designation) /[ (Sign)_- &~~~ (Mobile)
5. Do ;_;* | _(name & Designation) '_(Sign)h”_”; \ (Mobile)

6. é) ﬁ//_fg/‘{/;&-é@_q_ (name & Designation ) “em— (Sign) ?&7{72007'9(M0bile)
ey

Minutes of Joint Inspection

Ny O VRIS Ok KMo, amd SMPK. haate Vypsatod 0¢

il EX RV WAy WO\ SoxvDp vy Wi AL S WA
LSS Doye (Aah AS) Lo “y\‘\‘.\ G w 2VN S },,;_L;,’,,- _;.-_L\. (:"'““ (\;‘
A ¢ { f Pl ) t
= JON & D) ( .7’}: A L 4 _)_ ,Af‘._\‘é,,,v‘_:,, Lol “Aveal A A b h}__\.'_'_ LA

\/;\)\; { u‘ A \ uA_ _M_; 1.‘_\,4‘_‘&.\.14_4_,,f; J_,\I_ i;‘;m ) 2wk L»L_»_ 1) N ALS N0 aA |

—
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Photos of identified Storage points beside ghats of River Hooghly

Nimtala ghat (beside North Port Police Station Kiosk)
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PROJECT REPORT

ON SPECIAL AWARENESS DRIVE
ON SOLID WASTE MANAGEMENT
IN 19 SELECTED GHATS AND
ADJOINING AREAS IN KOLKATA
MUNICIPAL CORPORATION AREA
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lamnecl®] REPORT ON THE SPECIAL AWARENESS DRIVE ON ) "”"""‘*“’?
y % Il SWMIN SELECTED HOOGHLY RIVER GHATS IN é % 5;
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SPECIAL AWARENESS DRIVE

1. Introduction

A special awareness drive was carried out in 19 selected ghat areas of the Hooghly River in the Kolkata

Municipal Corporation area. The campaign focused on raising awareness on the importance of keeping the
river and the adjoining areas clean and litter-free.
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2. Details of the ghats covered
Sl. No. Name of the ghat Borough
number
1 Kashipur ghaat 1
2 Mayer ghaat 1
3 Sutanuti ghaat 1
4 Sobhabajar launch ghaat 1
5 Nimtala ghaat 2
6 Ahiritola ghaat 2
7 Sobhabajar ghaat 2
8 Jagannath ghaat 4
9 PK Tagore ghaat 4
10 Judges ghaat 5
11 Baje Kodomtola ghaat 5
12 Raani Rashmoni ghaat 5
13 Fairlie ghaat 5
14 Armenian ghaat 5
15 Chotelal ghaat 5
16 Doi ghaat 9
17 Bichali ghaat 15
18 Kachari ghaat 15
19 Joramondir ghaat 15
3. Agenda

Sensitization and various IEC activities were carried out in the
following manner:

To ensure at least one pair (One green and one Blue) of community bin was available in all the ghats

To provide new Green and Blue community bins wherever found missing

To install banners in high visibility zones (In Hindi, Bengali and English)

To distribute leaflets (Hindi, Bengali and English) to passer byes, adjoining street vendors

To sensitize local ragpickers and street vendors about the significance of the initiative

To conduct auto miking in all the ghats with recorded track as well as live announcement for best impact
To involve Borough and Ward level KMC authorities and personnel for sustaining impact

To involve Ward councilors/ public representatives to increase sense of ownership

Capacity building of the local waste collectors and supervisors
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ONE PAIR OF BIN FOR ALL
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SENSITIZATION OF LOCAL STREET VENDORS
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REPORT ON THE SPECIAL AWARENESS DRIVE ON
SWM IN SELECTED HOOGHLY RIVER GHATS IN
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REPORT ON THE SPECIAL AWARENESS DRIVE ON
SWM IN SELECTED HOOGHLY RIVER GHATS IN
KMC AREA
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: % o (S RN £ KOLKATA MUNICIPAL CORPORATION
Binod Kumar, 1A R Kou -
/ 5.5 N BANERJEE 30AD « KOLKATA - 700 013
MUNICIPAL COMMISSIONER (&M, §§ Phone 2286 1234 Fax 2286 1434/1334
w’«n‘um‘nw: _i e-mail . bkollice3@gmail cor
GBS No.: Con/Com/ ¢ 7 /NGT/2022-23

Date: August { s, 2022
Te

The Principal Secretary

-0 the Govt. of West Bengal

Urban Development & Municipal Affairs Department
NAGARAYAN, DF - 8, Sec. - |, Salt Lake,

Kolkata - 700 064

Sub.: Report from Kolkata Municipal Corporation in the matter of Suprova Prasad vs. Ministry of
Environment, Forest and Climate Change & Ors., Hon. NGT Case no. OA no.20/2022/EZ

Sir,

Pursuant to the Hon'ble NGT Order, dated 12.05.2022, Para 21, the High Level Committee
shall submit report fortnightly in connection with the captioned subject.

The High Level Committee has conducted five meetings on 10" May, 2022, 31°' May, 2022
16" June, 2022, 30™ June, 2022 and 18" July, 2022. The minutes of the meetings along with the
ATRs in respect of the repairing of the gates at the outfalls on river Hooghly and the cleaning and
maintenance of the ghats were submitted after resolving some issues with Syama Prasad
Mookerjee Port, Kolkata.

The fortnightly status reports on the outfalls on river Hooghly, cleaning of ghats by SWM
and pollution abatement of Tolly's Nullah are enclosed herewith for kind reference.

Yoursrfaithfully

Le-

. - \
(Binod Kumar, I'A.S))
Municipal Commissioner
& Principal Secretary to the Govt. of West Bengal

Enclo.:

1. Status Report on Outfalls.

2. Status Reports on Ghats by SWM Department, KMC.

3. Status Report on Tolly's Nullah Project.

Copy forwarded to:

1) Project Director, WBSPMG & Special Commissioner to the Govt. of West Bengal, Urban
Development & Municipal Affairs Department, NAGARAYAN, DF - 8, Sec. - I, Salt Lake,
Kolkata — 700 064.

2) Municipal Secretary and Member Convenor, High Level Committee, KMC.

e \(\3’} AV
(Rinod Kumar, LAS.)

Municipal Commissioner
& Principal Secretary to the Govt. of West Bengal!
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DATED: 08.08.2022

STATUS REPORT OF THE OUTFALLS ON RIVER HOOGHLY (FROM DOIGHAT TO RATAN BABU
GHAT) IDENTIFIED BY N.G.T. ON THE INSPECTION

HELD ON 25.04.2022

Condlt!on

Sl Outfall
Ll Doulml
‘ pressure release pipe line is there, which
‘ " discharges raw water of river Hooghly itself to
maintain pressure of raw water intake pumping
\ station situated beside bank of river Hooghly.
' From the raw water intake pumping station

unfiltered water is supplied to the city of Kolkata.

" One 450 mm diameter Hooghly river raw water

Remarks

2 foﬁiixs Nullah Dirty water coming from Tollys Nullah to River

| e lpesa ;.-..TW\A'U-U\ i

| Hooghly {
| | St y
Hooghly | Little leakage found near Hooghly bridge (2 nos | This is under the purview of
Bridge | approx 900 dia ) Fort William authority.

4. Chandpal Ghat | No leakage found

No leakage found during inspection

5. Millenium Park Little leakage found from the penstock gate

Penstock gate has been repaired.

6. Jackson Ghat | No leakage found

Bl
| No leakage found during lmpectlon

i

;Gi.g_annath Ghat ~ Major leakage found from the penstock gate

Penstock gate has been repaired.

8.  Nimuala Ghat | No ieakage found

No leakage found dern mweuxm

9. Sovabazar Ghat | No leakage found
10. Bagbazar Ghat

| Little leakage found from the penstock gate -

| No leakage found during i inspection

| Penstock gate has been repaired.

1. Circular Canal ' Dirty water coming from Circular Canal to River

. Hooghly (One flap shutter was opened)

Circular Canal is under jurisdiction of
Irrigation Department, Govt. of W.B.

12, Dilarjung Gate = Leakage from penstock gate was found

13. Jain Medical Non-gated outfall observed

~ College L ]
14, Sarbamanf,ala ; There is existing flap shutter gate which is
Ghat " blocked by brickwork but little leakage found
v | beside the gate structure.
IS Ratan babu " There is an outfall of approx 1800 mm dia which

| Ghat - was blocked by brickwork. but leakage was
S ~ found. S

Kbb\f ’L . 1Al j\;

== ¢ /f?{)‘ L

o

The gate will be thoroughly repaired

| during desilting of Dilarjung road box

| drain of size 10°X10"in phases. |1

| involves around Rs. 3.00 crore.

| Proposal for tund provision has already
been sent to UD&MA Department.
Govt. of WB, which is under active
consideration.

Penstock udlc has been installed.

Repairing work has been completed

|

|
chanmg work has been »om; leted.

\
|
|
|
|

622
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1

2

3

4 .

5 Aahirotola Ghat

6

4
|

‘,

i
|
\

42

0.A.N0.20/2022/EZ
Suprova Prasad
vs.
Ministry of E, F & CC & Ors.

Present Status of Action Report taken by SWM Department

Name of G'Hé'ts “milr\‘aén Taken” ‘

Sarbamangalé Ghat ' \"Storiage Point to be constructed éhor{l}/.
| Tender under process.
|

— i S — — —

Miayer Ghat l 240 }itT'gs-TN;s'tgb'l’ns]aV\'/“e-Ge-en placed

SuteanatiGhat  One 4.5 m’ (CuM) container to be placed for collecting the
floating solid waste across river Hooghly after ending of Sraboni
Mela’22 which is running surrounding the ghats.

SrévébaziérvGihE{ Xlreéa\; ﬂoorTr;g erxiists & ?AO litres waste bins h;ve be'ein 'plécetrif

| Repairinvgfand renovation oféxistmg‘d'a;\:{aged rubbish vat is to be ;
done shortly. Tender under process. ‘

| Nimtola Ghat

floating solid waste across river Hooghly after ending of Sraboni
Mela’22 which is mainly running at this ghat.

|

B

. ”‘J P} \L" . G |\/] . } C/-') 2 A‘\\(\\‘,J‘
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Present Status report for the works under.

TNP Departy ncm

B T T H - B -
Prosect Name i Project Cost f Remuarks P i ! SEL
e = 4 + —
o " {DPR s -d 10 WRSPMG | \ |
Pailcuon shatment of Toliv's Nl - i e Dratt DPR submutted o ; y i i
| s otiy’s Nullah (Adr Ganga) Rs. 137073 35 lakh on 12.08.2002 { NA i NA ;
S e S f
i ~::;; et Toily's Nuiiah including Cleaning rubbish, ‘:
s nd bushes on Roth banks of Tollv's Nullah ‘xom 35 % work progressed
C Rridge to Confluence point of river Gangas, Phase - Rs. 10,02,83.036,00 Work 1s going on fuilswing 17032022 1 08092022
(Financed by UD&MA Dept. GoWRj;
iDredging ot Tolly's Nullah including cleaning rublnsh, T T
Igarhage and bushes i both banks of Tolly's Nullah from
2t Metro station 1o Chetla Bridge inciuding cleaning w' Rs. 12,63 b’ —— Financal bid has been opened | . i ]
| ind dismantiing ot conerete of test pills upto bed | 13- 1£.03,62.2044 (Financed by UD&EMA Dept., GoWB) | o : ok
deves of nuilah under five metro stations {Ph ~11) ' ' {
! i i
‘ | , '
Development & integration of Garden Reach & | ! ! {
Weonr Ok ST ST 5 3 B orosec P g P | i {
Keorapukur STP inciuding 15 years O & M i Rs. 415.32 Cr. The .d~‘J,¢.(.t. of Garden n‘mch has ' NA : NA i
| beern cicared ECon dared 170822 | ’ ; ' :
| | | | |
— ~ .
2
C:i”'* v ( /é 2’&-;3 % Q\ 7 202

-

Ex.E( )/T‘IP 0SD & i:x.ofrcxo Dy.CE(C)
rr-Gice Dy CE &
P00
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- TEMPLATE

Ahiritola Ghat

Template for information to be sought from State
'

Name of O&M agency/handing over documents:-

O&M done departmentally.

Name of in-charge:- .

No Specific in-charge as O&M as it involves more than one department.

Availability toilets/urinals/changing rooms/lighting etc. at the Ghats:-

Available by the side of main Ghat. -
Arrangements for maintenance and up keep of public utilities, sanitation and hygienic

conditions alongsidc of the Ghats:-

Maintenance and up keeping done as and when required.

Arrangements for regular monitoring of maintenance and upkeep of public utilities, sanitation
and hygienic condition and furnishing of periodic report for the same:-

Sanitation and hygicnic condition of the Ghat is monitored and maintained.

The protocol being followed for upkeep of these assets & provide details of financial
arrangements:-

Ghats are the properties of KoPT and such Assets are not of KMC and as such no
protocol could be ascertained till date.

No. of drains discharging into Ganga from Kolkata and adjoining areas :-

NO discharge.

No. of outfall points of drains on ghats/river Hooghly, details of wire mesh installed on the
mouth of drains:-

NO out fall Points of drains.

Arrangement for the cleaning of wire-mesh on drains and proper disposal of collected S.W. :-
N.A.

No. of drains tapped/proposed to be tapped/untapped :-

N.A. ’

Interim measures for drains:-

N.A.

No. of STPs existing/proposed for treatment of sewerage from Kolkata City & adjoining areas
that is discharge into River Hooghly :-

NO STP

Status of existing STPs with respect to compliance to standards :-

NA

Action against the violators

i Direction /showcase notice/fine/environmental compensation levied:

Since Ghats are of KoPT and not a KMC property, No such thing imposed by KMC as

on date.

Action plan for the gap in treatment of solid waste: -

N.A.

Action plan for restoration and protect EKW:-

N.A.

Budget carmarked for upkeep of Ghats etc:-

Budget not specifically ear marked but fund is provided from the budget as per actual

requirement.
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10.

11.

13.

14.

15.

16.

17.

R
- TEMPLATE

Kumartuli Ghat

Template for information to be sought from State

l
Name of O&M agency/handing over documents:-

O&M done departmentally.
Name of in-charge:-

No Specific in-charge as O&M as it involves more than one department.

Availability toilets/urinals/changing rooms/lighting etc. at the Ghats:-

Available by the side of main Ghat. -
Arrangements for maintenance and up keep of public utilities, sanitation and hygienic
conditions alongside of the Ghats:-

Maintenance and up keeping done as and when required.

Arrangements for regular monitoring of maintenance and upkeep of public utilities, sanitation
and hygienic condition and furnishing of periodic report for the same:-

Sanitation and hygienic condition of the Ghat is monitored and maintained.

The protocol being followed for upkeep of these assets & provide details of financial
arrangements:-

Ghats are the properties of KoPT and such Assets are not of KMC and as such no
protocol could be ascertained till date.

No. of drains discharging into Ganga from Kolkata and adjoining areas :-

NO discharge.

No. of outfall points of drains on ghats/river Hooghly, details of wire mesh installed on the
mouth of drains:-

NO out fall Points of drains.

Arrangement for the cleaning of wire-mesh on drains and proper disposal of collected S.W. :-
N.A.

No. of drains tapped/proposed to be tapped/untapped :-
N.A.

Interim measures for drains:-

N.A.

. No. of STPs existing/proposed for treatment of sewerage from Kolkata City & adjoining areas

that is discharge into River Hooghly :-

NO STP

Status of existing STPs with respect to compliance to standards :-

NA

Action against the violators

i Direction /showcase notice/fine/environmental compensation levied:

Since Ghats are of KoPT and not a KMC property, No such thing imposed by KMC as
on date.

Action plan for the gap in treatment of solid waste: -

N.A.

Action plan for restoration and protect EKW:-

N.A.

Budget carmarked for upkeep of Ghats etc:-

Budget not specifically ear marked but fund is provided from the budget as per actual

requirement.
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15.
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22% 627
. TEMPLATE

Mayer Ghat

Template for information to be sought from State
{

Name of O&M agency/handing over documents:-
O&M done departmentally.
Name of in-charge:-

No Specific in-charge as O&M as it involves more than one department.

Availability toilets/urinals/changing rooms/lighting etc. at the Ghats:-

Available by the side of main Ghat. -

Arrangements for maintenance and up keep of public utilities, sanitation and hygienic
conditions alongside of the Ghats:-

Maintcnance and up keeping done as and when required.

Arrangements for regular monitoring of maintenance and upkeep of public utilities, sanitation
and hygienic condition and furnishing of periodic report for the same:-

Sanitation and hygienic condition of the Ghat is monitored and maintained.

The protocol being followed for upkeep of these assets & provide details of financial
arrangements:-

Ghats are the properties of KoPT and such Assets are not of KMC and as such no
protocol could be ascertained till date.

No. of drains discharging into Ganga from Kolkata and adjoining areas :-

NO discharge.

No. of outfall points of drains on ghats/river Hooghly, details of wire mesh installed on the
mouth of drains:-

NO out fall Points of drains.

Arrangement for the cleaning of wire-mesh on drains and proper disposal of collected S.W. :-

N.A.

No. of drains tapped/proposed to be tapped/untapped :-
N.A.

. Interim measures for drains:-

NA.

No. of STPs existing/proposed for treatment of sewerage from Kolkata City & adjoining areas
that is discharge into River Hooghly :-

NO STP

Status of existing STPs with respect to compliance to standards :-

NA

Action against the violators

i. Direction /showcase notice/fine/environmental compensation levied: *

Since Ghats are of KoPT and not a KMC property, No such thing imposed by KMC as
on date.

Action pian for the gap in treatment of solid waste: -

N.A.

Action plan for restoration and protect EKW:-

N.A.

Budget earmarked for upkeep of Ghats etc:-

Budget not specifically ear marked but fund is provided from the budget as per actual
requirement.
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TEMPLATE

Sarbamangala Ghat

Template for information to be sought from State
4

Name of O&M agency/handing over documents
O&M done departmentally, o
Name ot in-charge: \

No Specific in-charge as O&M as it involves more than one department .

Avatlability toilets urinals/changing rooms/lighting cte. at the Ghats:-

Available by the side of main Ghat. =
Atrangements for maintenance and up keep of public utilitics, sanitation and hygicenic
conditions alongside of the Ghats:-

Maintenance and up keeping done as and when required.

Arrangements for regular monitoring of maintenance and upkeep of public utilities, sanitation
and hygienic condition and furnishing of periodic report for the same:-

Sanitation and hygienic condition of the Ghat is monitored and maintained.

he protocol being followed for upkeep of these asscts & provide details of financial
arrangements:-

Ghats are the properties of KoPT and such Asscts are not of KMC and as such no
protocol could be ascertained till date.

No. of drains discharging into Ganga from Kolkata and adjoining areas :-

One drain connection with penstock gate is there with leakage showing during
inspection which has been repaired and blocked by KMC, Drainage Department.

No. of outfall points of drains on ghats/river Hooghly, details of wire mesh installed on the
mouth of drains:-

As stated at No. 7 above

Arrangement for the cleaning of wire-mesh on drains and proper disposal of collected S.W. :-
N.A.

No. of drains tapped/proposed to be tapped/untapped :-

N.A.

Interim measures for drains:-

N.A.

No. of STPs existing/proposed for treatment of sewerage from Kolkata City & adjoining areas
that is discharge into River Hooghly :-

NO STP

Status of existing STPs with respect to compliance to standards :-

NA .
Action against the violators

i Direction /showcase notice/fine/environmental compensation levied:

Since Ghats are of KoPT and not a KMC property, NO such thing imposed by KMC as

on date.

. Action plan for the gap in treatment of solid waste: -

N.A.

Action plan for restoration and protect EKW:-

N.A.

Budget carmarked for upkeep of Ghats ctc:-

Budget not specifically car marked but fund is provided from the budget as per actual

requirement.
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~

TEMPLATE

Sutanuti Ghat

Template for information to be sought from State
rd

Name of O&M agency/handing over documents:
O&M done departmentally.
Name ot -charge:-

No Specific inccharoe as O L i
( kpullu m. charge as O&M as it involves more than one department.
Availability toilets/urinals/changing rooms/lighting cte. at the Ghats:-

Available by the side of main Ghat.
o

:\n‘;u.lgcmcms for maintenance and up keep of public utilitics, sanitation and hygienic
conditions alongside of the Ghats:-

Maintenance and up keeping done as and when required.

Arrangements for regular monitoring of maintenance and upkeep of public utilities, sanitation
and hygicnic condition and furnishing of periodic report for the same:-

Sanitation and hygienic condition of the Ghat is monitored and maintained.

he protocol being followed for upkeep of these assets & provide details of financial
arrangements:-

Ghats are the properties of KoPT and such Assets are not of KMC and as such no
protocol could be ascertained till date.

No. of drains discharging into Ganga from Kolkata and adjoining areas :-

NO discharge.

No. of outfall points of drains on ghats/river Hooghly, details of wire mesh installed on the

mouth of drains:-

NO out fall Points of drains.

Arrangement for the cleaning of wire-mesh on drains and proper disposal of collected S.W. :-

N.A.

No. of drains tapped/proposed to be tapped/untapped :-

N.A.

. Interim measures for drains:-

N.A.
No. of STPs existing/proposed for treatment of sewerage from Kolkata City & adjoining areas

that is discharge into River Hooghly :-

NO STP
Status of existing STPs with respect to compliance to standards :-

NA
Action against the violators
i. Direction /showcase notice/fine/environmental compensation levied:

Since Ghats arc of KoPT and not a KMC property, No such thing imposed by KMC as

on date.

Action plan for the gap in trcatment of solid waste: -
N.A.

. Action plan for restoration and protect EKW:-

N.A.
Budget carmarked for upkeep of Ghats cic:-
Budget not specifically car marked but fund is provided from the budget as per actual

requirement.
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) TEMPLATE

Nimtala Ghat

Template for information to be sought from State
f
Name of O&M agency/handing over documents:-

O&M donc departmentally.

Name of in-charge:-

No Specific in-charge as O&M as it involves more than one department.

Availability toilets/urinals/changing rooms/lighting etc. at the Ghats:-

Available by the side of main Ghat. ol
Arrangements for maintenance and up keep of public utilities, sanitation and hygienic
conditions alongside of the Ghats:-

Maintenance and up keeping done as and when required.

Arrangements for regular monitoring of maintenance and upkeep of public utilities, sanitation
and hygienic condition and furnishing of periodic report for the same:-

Sanitation and hygienic condition of the Ghat is monitored and maintained.

The protocol being followed for upkeep of these assets & provide details of financial
arrangements:-

Ghats are the properties of KoPT and such Assets are not of KMC and as such no
protocol could be ascertained till date.

No. of drains discharging into Ganga from Kolkata and adjoining areas :-

NO discharge.

No. of outfall points of drains on ghats/river Hooghly, details of wire mesh installed on the
mouth of drains:-

NO out fall Points of drains.

Arrangement for the cleaning of wire-mesh on drains and proper disposal of collected S.W. :-
N.A.

No. of drains tapped/proposed to be tapped/untapped :-

N.A.

. Interim measures for drains:-

N.A.

No. of STPs existing/proposed for treatment of sewerage from Kolkata City & adjoining areas
that is discharge into River Hooghly :-

NO STP

Status of existing STPs with respect to compliance to standards :-

NA

Action against the violators

i Direction /showcase notice/fine/environmental compensation levied:

Since Ghats are of KoPT and not a KMC property, No such thing imposed by KMC as
on date.

Action plan for the gap in treatment of solid waste: -

N.A.

Action plan for restoration and protect EKW:-

N.A.

Budget earmarked for upkeep of Ghats etc:-

Budget not specifically ear marked but fund is provided from the budget as per actual
requirement.
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BEFORE THE HON’BLE NATIONAL
GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA
0. A. NO. 20/2022/EZ

In The Matter of:

Suprova Prasad
... Applicant

Versus

Ministry of Environment, Forest &
Climate Change & Ors.

. Respondents

COMPLIANCE AFFIDAVIT ON BEHALF
OF THE RESPONDENT No. 06, THE
KOLKATA MUNICIPAL CORPORATION

SIBOJYOTI CHAKRABARTI
Advocate
For The K.M.C

Email: subho.advocate(é[)gmail.com
(M): 90

07035534,
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